DISTRICT  MAGISTRATE  OFFICE GHAZIABAD
<o e - _.Hj.z_”,f..!['..Q:E:..-..-S.Q.S...[.Q.Qf.i..... Rerizs AS[11[ 2019

To,
The Registrar,
The National Green Tribunal.
Principal Bench,
New Delhi,

E-mail- judicial-ngt'a gov.in & ngt.filling '« gmail.com

Qa

Sub: Compliance report in compliance to order passed by Hon’ble NGT, New Delhi n’n
dated 21.08.2019 in matter of OA No. 909/2018, Confederation of Trans Hindon RWA’s
Ghaziabad Vs. U.P. Pollution Control Board & Ors.

Sir,

With reference to the above subject mentioned above, this is to inform you that in
compliance to the order passed by Hon’ble National Green Tribunal, New Delhi on dated
21.08.2019 in matter of OA No. 909/2018, Confederation of Trans Hindon RWA’s
Ghaziabad Vs. U.P. Pollution Control Board & Ors., the compliance report is submitted for

your kind perusal and necessary action please.

Yours Sincerely

DistrictJ‘agistrate

Ghaziabad

Copy to:
1- Additional District Magistrate (City), Ghaziabad for necessary action.

2- Standing Counsel, Hon’ble National Green Tribunal on behalf on District
Administration, Ghaziabad for perusal and necessary action.

3- Shri Pradeep Misra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for perusal
and necessary action.

4- Regional Officer, U.P. Pollution Control Board, Ghaziabad for perusal and necessary

action.

N\,

S

District Magistrate
Ghaziabad
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Action taken report in compliance to order passed by Hon’ble NGT, New Delhi on dated

21.08.2019 _in_matter of OA No. 909/2018, Confederation of Trans Hindon RWA’s
Ghaziabad Vs. U.P. Pollution Control Board & Ors.

[n reference to the order dated 21.08.2019 in matter of OA No. 909/2018,

Confederation of Trans Hindon RWA’s Ghaziabad Vs. U.P. Pollution Control Board & Ors.
fnllnwing direction have been issued:-

”

................... 5. During the course of hearing we have been informed that since the
area has not been handed to the Municipal Corporation Ghaziabad, further steps are to be
taken by the GDA.
6. Since the garbage dumped is a hazard for the environment and the public health, the same
must be scientifically remedied. In this regard, we ma y refer to the order of this Tribunal
dated 17.07.2019, O.A. No. 519/2019, News item published in "The Times of India” Authored
by Jasjeev Gandhiok & Paras Singh Titled "Below mountains of trash lie poison lakes’,
wherein directions have been given for scientific handling of all waste dumps in the country.
In the light of the said order, following Committee is constiluted to deal with the
matter in Ghaziabad:

L District Magistrate, Ghaziabad Chairman
Ir. Vice-Chairman, GDA Member
iir. Municipal Commissioner, Ghaziabad Member

iv. Representative from State PCB Member

v. Representative from CI’CB Member
7. The Committee may meet within a month and prepare an action plan in terms of order of
this Tribunal dated 17.07.2019 and ensure clearance of the dumps within a reasonable time
and furnish a progress report before the next date by e-mail at judicial-ngt@gov.in.

List for further consideration on 19.11.2019.

In compliance to the above order, District Magistrate, Ghaziabad vide letter dated
24.10.2019 (Annexure 1) constituted the committee as per the order of Hon'ble Tribunal to
submit a time bound action plan for clearance of municipal waste dumped on the site. As the
arca in question is presently under the jurisdiction of Ghaziabad Development Authority,
hence in compliance to the order of District Magistrate, Ghaziabad, Ghaziabad Development
Authority vide letter dated 05.11.2019 has submitted a short term and long term action plan
through the District Magistrate, Ghaziabad which has been received at Regional Office,
UPPCB, Ghaziabad on 06.11.2019. According to the plan submitted following has been
proposed by the authority :-

Short Term Action plan :-

1. For restriction of entry of animals, boundary wall and entry gatc has been
construct on the backside of the open land. Boundary wall has already been
constructed on 02 sides and on remaining, 01 side STP is already in existence.
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Dumps of 'Mummpal waste has been levelled through JCBs and propane machines
and covering of boundaries by GI sheets is under progress.

For continuous check and prohibition on incidences of burning of municipal
waste, Ghaziabad Development Authority has deputed supervisor for 24 hours in
03 shifts. Further, submersible pump has also been installed for immediate control
on burning of municipal waste incidences.

4. GDA has arranged 35 acres of land for setting up solid waste management plant
(Waste to Energy) in village Galand, District Hapur. Ghaziabad Development
Authority had proposed to construct double lane approach road of around 2.0 KM
for the proposed solid waste management plant, construction of 01 lane has been

w

completed.

Long Term Action Plan

1. Nagar Nigam has proposed to sift and scientifically dispose the municipal waste
which is dumped at the Indirapuram site once the waste to energy plant is
developed at village Galand, Hapur.

2. Out of 35 acres of land acquired at village Galand, 29.9230 acres of land has been
handed over to Nagar Nigam Ghaziabad and the remaining land is proposed to
be handed over to Nagar Nigam within 02 months.

3. Ghaziabad Development Authority has also proposed to bear all the expenses for
disposal of the waste which is presently dumped at the site in question through
Nagar Nigam, Ghaziabad.

4. Indirapuram Residential colony has not been handed over to Nagar Nigam at
present. Shifting of the waste dumping site at Indirapuram is proposed to be
shifted once the area is handed over to Nagar Nigam.

Further is has been informed that as per Ghaziabad master plan- 2021,
installation of STP/WTP/Solid waste disposal has been reserved on the site in
question due to which STP has been constructed on one part and solid waste has been
collected on the remaining part of the site. The details of the plan submitted by
Ghaziabad Development Authority is annexed as annexure 2.

The action taken report in the aforesaid matter is put up for your perusal and

necessary action please.

- o
Ankit Singh) (Utsav Sharma)
Assistant Environmental Engincer Regional Officer
UPPCB, Ghaziabad UPPCB, Ghaziabad
Additional District Magistrate ( City), Ghaziabad |
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